FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S KEVIN VENTURES LLP

RELEVANT PARTICULARS

Name of corporate debtor

M/s. Kevin Ventures LLP

(b) Details of authorized representatives
are available at:

2. | Date of incorporation of corporate debtor 07.10.2015
3. | Authority under which corporate debtor is | RoC, Mumbai
incorporated / registered
4. |Limited Liability Identification No. of | AAE-8716
corporate debtor
5. | Address of the registered office and principal | 1864, Tungareshwar House,
office (if any) of corporate debtor Tungareshwar Industrial Estate, Opp.
Saraswati Building, Sativali Vasai-
East Thane, Maharashtra-401208
6. | Insolvency commencement date in respect of | 14.09.2023  (Order received on
corporate debtor 15.09.2023)
7. | Estimated date of closure of insolvency | 12.03.2024
resolution process
8. |Name and registration number of the | Mr. Rakesh Kumar Relan, IBBI/IPA-
insolvency professional acting as interim | 001/IP-P02009/2020-2021/13119
resolution professional
9. | Address and e-mail of the interim resolution | B1/701, Ganga Satellite, Wanowarie,
professional, as registered with the Board Near Kedari Petrol Pump, Pune,
Maharashtra- 411040
rakeshkrelan@gmail.com
10. | Address and e-mail to be used for | Mr. Rakesh Kumar Relan C/o Osrik
correspondence with the interim resolution | Resolution Private Limited, 908, 9t
professional Floor, D Mall, Netaji Subhash Place,
Pitampura, New Delhi-110034
cirp.kevinventures@gmail.com
11. | Last date for submission of claims 28.09.2023
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | NA
to act as Authorised Representative of creditors
in a class (Three names for each class)
14. (a) Relevant Forms available at: https://ibbi.gov.in/en/home/downloads

NA

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of M/s. Kevin Ventures LLP on
14.09.2023.

The creditors of M/s. Kevin Vcnlurcs LLP, are h(.ruby callc.d upon to submlt their clalms with

against entry No. ]0

lBBlIlFA 00V
r\2c091



https://v3.camscanner.com/user/download

The ﬁnancial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A ﬁ_nancial creditor belonging o a class, as listed against the entry No. 12, shall indicate its
cllo}ce of authorised representative from among the three insolvency professionals listed
against entry No. 13 to act as authorised representative of the class [specify class] in Form CA.

[NOT APPLICABLE]

Submission of false or misleading proofs of claim shall attract penalties.
AP
o

Mr. Rakesh ar Relan

Interim Resolution Professional

M/s. Kevin Ventures LLP

IBBI Registration No.: IBBI/IPA-001/1P-P02009/2020-2021/13119

(Authorization for Assignment valid till 22.05.2024)

Communication Address: Osrik Resolution Private Limited, 908, 9th Floor, D Mall, Netaji

Place; Mumbai
Date: 16.09.2023

CamScanner


https://v3.camscanner.com/user/download

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

SUNDAY, SEPTEMBER 17, 2023

IBC HAS EVOLVED OVER THE YEARS

IBBI open to innovation
to reduce delays: Mital

PRESS TRUST OF INDIA
Mumbai, September 16

URGING STAKEHOLDERS FOR
suggestions that can be incor-
porated in the policy to help
reduce delays, Insolvency and
Bankruptcy Board of India
(IBBI) chairman Ravi Mital on
Saturday said IBC has evolved
over the years and NCLT has
been approving over 35 resolu-
tionsamonth,reducing delays.
"Major objectives of IBCare
not only recovery but revival
and rehabilitation as well. It
was always thought of asares-
olution mechanism and nota
recovery mechanism," Mital
said  while  addressing
Assocham's 8th National Sum-
mit on 'Insolvency and Bank-
ruptcy Code and Valuation.
"The mottowastobringthe
company back on track. How-
ever, IBC is evaluated based on
the recovery mode,”he added.
Addressing the concerns
raised by other speakers on
delays and low recoveries by
IBC, Mital said,"Weare trying
to speed up the process and
are open to suggestions from
stakeholders. Direct benefit
of IBC is recovery, but you
know the indirect benefit is

Major objectives
of IBC are not only
recovery but
revival and
rehabilitation as
well. It was
always thought of
as a resolution
mechanism and
not a recovery
mechanism

IBC is evaluated
based on the
recovery mode

even bigger and it is called a
behavioural change. It is
called the change in creditor
and borrower relationship.”
Last year, the National
Company Law Tribunal
(NCLT) approved the maxi-
mum number of resolution
plans, 180, and recovery was
36%,he said,adding that the

RAVI MITAL, chairman, IBBI

average recovery was 32%
overthelast 6-7 years.IBC, he
said,hashelpedinrecovering
over 12 trillion since 2017.
"We have to be more inno-
vative to reduce delays. Of
course, there is a need for an
amendment. If we reduce
delaythen the recoverywill be
better.Now NCLTis approving

We are trying to
speed up the
process and are
open to
suggestions from
stakeholders. Direct
benefit of IBC is
recovery, but you
know the indirect
benefit is even
biggeranditis
called a behavioural
change. ltis called
the change in
creditor and
borrower
relationship

35 plans a month and at this
rate, and if it can continue it
will definitely reduce delay to
alarge extent,"the IBBI chair-
man added.

Delays usually happen dur-
ing the time of approval of the
restoration plan when around
30-40 IAs (interim applica-
tions) are filed, he stated.

Zomato shuts down Slovakian subsidiary

BINDU D MENON
New Delhi, September 16

FOOD TECH FIRM, Zomato on
Saturday said that it will wind
up its Slovakian subsidiary
and has initiated the process
of liquidation.

In a regulatory filing, the
company said that the liqui-
dation process commenced
on September 14 and will
likely be completed within 9-
12 months, subject to requi-
site approvals.

Zomato had entered into
the Slovakian marketin 2014

RSEN GMUE B4

zomato

ul!#'r‘" Tl i

post acquiring online restau-
rant  discovery  guide
Obedovat.sk. “Zomato Slova-
kia, (a) step down subsidiary

of Zomato Limited situated in
(the) Slovak Republic, has ini-
tiated the process of liquida-
tion on September 14,2023...
It maybe further noted that...
the dissolution of Zomato
Slovakia will not affect the
turnover/revenue of the com-
pany,”’ said Zomato in a regu-
latory filing with the BSE.

Zomato pegged the Slova-
kian arm’s net worth at
around 2.2 lakh.

The move by the food tech
company is aimed at improv-
ing its profitability.

The firm had previously
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Guarantors and as such they are hereby informed by way of this public notice.

Shop no. - 5&6, Chawla Plaza, Plot no-14/15, Sector 11,
CBD Belapur, Navi Mumbai-400614.
Tel.: 022-27571591, 022-27580513, 2246057548.
CIN: U65922MP1991PLC006427

The Notice U/s 13(2) of Act to be Published in Newspaper when the
same is Returned Undelivered/Refused to Accept & Acknowledge

Notice is hereby given that the following Borrower/Co-Borrower and Guarantor have defaulted in there payment of
principal and interest of the loan facility obtained by them from the Cent Bank Home Finance Ltd and the loan has
been classified as Non Performing Assets (NPA). The notices were issued to them under Section13 (2) of
Securitization and Re-construction of Financial Assets and Enforcement of Security Interest Act,2002 on their last
Known addresses, but they have been returned unserved not acknowledged by Borrower. Co-borrower,

shut down six overseas sub-
sidiaries. In June, the com-
pany informed the stock
exchange that its wholly-
owned subsidiary, PT Zomato
Media,Indonesia hasinitiated
the process of liquidation.

Priorto that,the company
announced the deregistra-
tion closure of its step-down
subsidiary Zomato Australia
Pty Limited.

Ithad also previously shut
down its subsidiaries in South
Africa,Canada,Jordan, Singa-
pore and the UK, citing no
business activities.

CAs should help small units
benefit from tech, says FM

FE BUREAU
New Delhi, September 16

FINANCE MINISTER NIRMALA
Sitharaman on Saturday
urged Chartered Accountants
(CAs) to help smaller enter-

prises benefit from
their technology-induced
expertise.

“You should tell them how
to access it because the gov-
ernment has spent money in
creating these technologies
for the sake of small indus-
tries,” Sitharaman said
addressing the 90th Year
Valedictory Celebrations of
The Society of Auditors in
Chennai, Tamil Nadu.

“It's not just about keep-
ing books but also looking at
newer areas. A well-matured
organisation such as yours

NIRMALA SITHARAI AN,
finance minister

Today, within just 10
years, we have achieved

what the previous

governments couldn't
achieve in the last 60
years when it comes to

Digital Public
Infrastructure

will have to look towards
meeting the challenges of the
century & help spread knowl-
edge amongst the small and
medium level businesses.”

The government has spent
money on technology such as
the Open Network for
Digital Commerce (ONDC),
she noted.

Lx2 model
of Compass
launched

FE BUREAU
New Delhi, September 16

SUVMAKER, JEEP on Saturday
launched the exclusive-to-
India 4x2 variant of the Com-
pass. The company also
revised its variant lineup,and
now aspirational features like
automatic  transmission,
panoramic sunroof and con-
nectivity will be offered from
mid-level trims.

The Compass range in
manual transmission now
starts from I20.49 lakh and
the automatic transmission
starts from ¥23.99 lakh, ex-
showroom.

“The revised Jeep lineup
makes the AT on the Compass
more affordable by 20%
(almost X6 lakh),”the company
said in a statement.

Ola restarts all-electric bike taxi in B’luru

ANEES HUSSAIN
Bengaluru, September 16

RIDE-SHARING FIRM, Ola Cabs
has restarted its bike taxi ser-
vices in Bengaluru, after sus-
pending it amidst legal ambi-
guity around the use of
non-electricbikes for commer-
cial taxi purposes.

Thistime, the companywill
only be using its own all-elec-
tric Ola Electric S1 scooters.

In a tweet, Ola co-founder
and CEO Bhavish Aggarwal
said that the company is
restarting bike taxi services in
Bengaluru today (Saturday)
with its own S1 scooters. The
service is being launched at a
priceof¥25 forupto 5 kmand
%50 for up to 10 km, an addi-
tional X2 is charged as a plat-
form fee perride.

Aggarwal said that the ser-
vice is of the lowest cost, very
comfortable and great for the
environment. He added that
the companywill scale the ser-
viceacross the country over the
next few months.

An Ola spokesperson told
Financial Express that the ser-
vice is scheduled foran official

launch in Bengaluru some
time next week. Users in select
areas of Bengaluru, however,
were able to use the bike taxi
service on Saturday.

However,thelegality of run-
ning non-electric two-wheelers
as bike taxis remains ambigu-
ous with no clear regulation
defining the use of such vehi-
cles for commercial purposes.

Karnataka became the first
state in the country to roll out
an electric bike taxi policy in
July 2021.

However, even after two
years,notasingle operatorhad
begun offering e-bike taxi ser-

vices in Bengaluru, until Ola’s
announcement on Saturday.
The state had, in 2019, sus-
pended Ola’slicence to operate
inthe state for sixmonths after
the homegrown cab aggrega-
tor failed to comply with an
order to suspend two-wheeler
taxi services in the state’s cap-
ital  Bengaluru, which
prompted the company to
remove the service from its
app in the city.

However, it is important to
note that despite ambiguity
around the legality of running
two-wheeler  non-electric
motorbikes as taxis, Rapido
and Uber have continued to
run this service in Bengaluru.

Rapido claims to be the
market leader in bike taxis
with a 65% share while oper-
ating in 100 cities across 24
states. In Karnataka, however,
theapp hasfaced strong oppo-
sition from The Federation of
Karnataka State Private Trans-
port Associations, represent-
ing 36 bus, taxi, and goods
vehicle unions, who sought to
put pressure on the govern-
ment with a strike across the
cityon Monday,September11,

SALE NOTICE

demanding various rightsand
compensations.One of the key
demands was an immediate
ban on bike taxi services oper-
ated by Rapido.

PUBLIC NOTICE
Kosher Climate India Private Limited
supparting introduction/distribution of electric
vehicles in India, The project is jointly
implementad with various EY manufacturing
companies as implementing partners. The
purpose of the projects is introduction/
distribution of electric vehicles within the
geagraphical boundaries of India, thereby
dizsplacing conventional fossil fuel-powersd
motar vehicles and reducing fossil fuel
consumption in the sector.

Kosher Climate India Private Limited is
undertaking registration of the projects under
carbon credit mechanism. In this regards,
Kosher Climate India Private Limited is
conducting a stakehodder consultation meeting
(public meeting) at Yenue: Seva Sadan 3rd
Block, Bth Main, Near-Krupanidhi College,
karamangala 3rd Block, Bengalury, Kamataka
560034; on 25-09-2023 at 17:00 am to take
their views/suggestions on the project’s sacial
and environmental impacts.

Any stakeholder who is unable to attend the
meeting in person, may provide feedback or
comments to the below email address an or
before 25-09-2023.

For any clarifications, please contact:

Contact details:

Mr. Harikrishnan ¥ H

Mobile; +97 9495416964

Email: harigkosherclimate.com

CLASSIFIED CENTRES IN MUMBAI

Budhkar Publicity Pyvt. Ltd., K. Parth Publicity,

Kalyan (W). Ghatkopar (E),
Phone : 0251 - 2205995 Phone : 2501 3939 | 2501 2323
Mobile: 9322400262

Sanjeevani Advtg.
Kanjurmarg, LBS Marg,
Phone: 022-25776168
Mobile: 9819091044

Dimensions Advertising,
Dombivli (E) .
Phone : 0251-2445074

Mobile : 9322597885 Sandip Advig.

Bhandup (W),
Phone: 022-25946518
Mobile: 9820750922

Prabhakar Advertisers,
Dombivli (E).

Phone : 0251-2448917
Mobile : 9819575111
Radha Advertising,
Dombivli (E).

Mahesh Advertising & Designing,
Mulund (W),
Phone : 25622469 | 25682469

Sr.| Name of the Borrower/ Details of Property
No. Co. Borrower and
Gurantor & Loan Alc no.

Mobile : 9920909141

1| LAN-00703010000164 |Flat No. 403 bearing House No. W1523002026 (Ward
Borrower- Mr. Ebrar VakeelNo.15), 4th Floor, Building named as “MADINA
Khan & Mrs. Noorjaha  [MANZIL5"PlotNo.3&4,S.No.17H.No. 1A1C.T.S.
Ebrar Khan No. 2467, Village — Shil , Tal.- Khalapur, Dist.-
Raigad.410203

Enforcement of Security InterestAct,2002.

Place :Belapur, Navi Mumbai
Date: 17.09.2023

The steps are being taken for substituted service of notice. The above Borrower/Co- Borrower and Guarantor(s)
(Wherever applicable) are hereby called upon to make payment of outstanding amount within 60days form the
date of publication of this notice, failing which further steps will be taken after expiry of 60days from the date of this
notice under sub-section(4) of section13 of Securitization and Re-Construction of Financial Assets and

Notice date, NPA 9833555898 Pratik Advertising,
date, Outstanding R Mulund (W).
Bajaj Publicity Phone : 25911666
amt (Rs) Dombivli (E) Mobile : 9821154666
Miblie : 9320962437
27.06 2023, Shree Mahapragya
Y.B.Kulkarni Advertising, Mulund (E)
11 052023’ Dombivali (W). Phone: 21634727
Rs. 18,50,345/- + Phone: 0251 - 2480136 Mobile: 9930350884
Mobile: 9821467209
Inter%s': +All Other obile Svnthesis Communicat
arges Pinky Advertisi Mulund (E)
g Az:grna:}f (bf;"g’ Phone: 25638364/65
Mobile : 9322681423 Rivo Advertising,
. .. Ghatkopar (W),
fé'}'l””l’;’" Adge”’s’”g’ Phone: 67704000/ 6500
atkopar (E), Mobile : 9821306406

L. Sadguru Advertising,
Dattaguru Advertising Vikhroli (W),
Sd/- Ghatkopar (W), Phone : 6128 6128
) . Mobile: 9870528143 Mobile : 9820319546
Authorised Officer

Phone : 24210792 | 94.

ACC LIMITED

CEMENT HOUSE 121, MAHARSHI KARVE ROAD, MUMBAI
NOTICE OF LOSS OF SHARE CERTIFICATES

Motice Is heraby given that the following share certificateds) ssued by the Campany are stated
e hawe been lost or misplaced and registered sharehalder|s) theraal have applied for isswe of
duplicate share certificate|s). Motice is hereby given that the company will proceed to issue
duplicate share certificate]s) to that below mentoned personds) unless a valid objection is
racajwad by the cormpany within 15 days from the date of publication of this notice. no dlaims
will be entertained by the company with respect to ariginal share certificate (s} subsequent to
the issue of duplicate thereof

Falio Mame Cert. No. D¥ist, From Oist. To Shares
A000030671 | Apoorva Kumar 345501 to 3595341 39473040 1000
Saxena 5o 345520
Late Anil Kumar Savena
Tatal 1000

Ary persan who has/have a claim in respect of the said certificatels] should lodge his/herfther claim
with all supporting documents with the company at its registered office. if no valid and legitimate
claim & received within 15 days from the date of publication of this notice, the company will proceed
toissue letter of confirmation in Bew of duplicate share certificateds] ta the person Ested abowe and no
further dlasm would be entertained from any other personis).

THE TATA POWER COMPANY LIMITED
Registered Office: Bombay House 24, Homi Mody Street, Mumbai - 400 001,
Mobice is hereby given thal the certificate]s] for the undermentioned securities of the
Company has'have been lost/misplaced and the holder[s] of the said
securiies/applicant(s] has/have applied to the Company to issue duplicate

carfificate]z].

Any person who has a claim in respect of the said securities should lodge such claim
with the Company at ils Registerad Office within 15 days from this dale, else the
Company will procead toissue duplicate cartificatals] without further intimation.

i Kind of Secyrities | Cerificata Distinctive
Mame of the halder | Folio Mo. | "o Face Valug | MNo.(s) No.[5)
i
S K DINESH & H5S Ehanr:svnf 68725951
VASUNDARA | po1os4s5 Face alus 32047 to
KRISHMNAMURTHY Re.1 e GET39450
Place : Mumbai Date ; 17.09.2023
FHor

AMQacaddvertising in
TENDER PAGES

CContact

JITENDRA PATIL
MNMobile INO.:
DDO2Z2O001 201 5

I . .andline INo. :
O 7440215

A3 :’ﬁ F: [ Ei-TT"T HERTE; 7"":___,__, L-uiﬁ
.;"I';II Bank of Maharashtra mq -
b= o
Id HElTd =

igew cilFes g o
Navi Mumbai Zonal Office, CIDCO Old Admin Bulding, P-17 Seclor-1 Vashi
MWavi Mumbai - 400703, Tel : 022-20878354 Email: crnmarc_nvi@mahabank.co.in
legal_nvmmahabank.couin H. ©.: Lokmangal, 1501, Shivajinagar, Pune = 3.

MNOTICE Murud Janjira Branch, Pen Branch and Panwvel

The under mentionad persons ane heraby infomed that they have failed to pay off the Kabilty in
the kzan accounts. Maotoes sent 1o them by Regeslened Post have been returmed undeliversd o
the Bank. They are therafore requested o pay off the liability and ather charges and redeam the
pladped secunfies on or befora 26th Sepiember 2023 failing which tha said secunitas will be
sold by the Bank in public aucfion ai the cost of the bormower ad the Banks premisas &t 11,00 A,M.
on 27th September 2023 or on any other convenient date thereafter without further nofice atthe
absolute discretion of the Bank. Parties interested in purchase of the Gold Ornaments may

KIKANI INTERNATIONAL PRIVATE LTD - In Liguidation
Liquidator: 5 Kangayan
Liquidator Sdoress: Plat MoA7, I Sireet, Prase |, Dalarg Colony, Wengambakkam
Tembaram East, Chernai — 600 127
Emailkikani Il_].li;la'.n;llllji_l'_‘:g'llull_l_'l_nl: IIGH'IE.EI!,“_IF. 5@::||n;|i cam  Mob : BETTHEES
E-Auiction
Sale of Asseds under Insahwency and Bankrupbcy Code, 2018
Date and Time of E-Auction: 11th October 2023 at 10.00 am ta 1.15 pm
(With wnlimited extansion of & minwtas each)

Last date of submission of EMD: OBt Detober 2023

Submissicn of Eligibility Documents by prospective bidders:
From 17th Sepiember, 2023 to 015t Octobser, 2023

Gale of Assets and Properies owned by KIKANI INTERMATIOMAL PRIVATE LTD (in Liqudaicn]
fremning part of Liguidation Estate formed by the Liquidator, sopairted by tha Hon'bis Mationzl Company
Law Tnbunal, Chennai Bench vide ordar dated May 01, 2023, The sale will be dana by the undersignad
through the e<uchon platfamn (e Ms RightZvele Infolech Private Limded having websie al
wanw nght2voledn

partCipabe e auclion Ll Diescriplion aof Asset Rasarva Price | Eamest Money | Incramental Valua
Loan Al IMR in Lakhs | Daposk (EMD) | INR in Lakhs
ar, Mumibar | Branch Mame | Dascrighion Reserve Price MR in Lakhs
LY Piety Name & Address of the Borrower for Auction Lot 1| Commercial Space R 12500 | Re250 Lakhs | Ra, 1 Lakhs
oan Office Mo, 605, Gih Floor, Lakhs | (Rupess | (Rupees One
Murud Janjira Branch, Sharda Chambers, Plal Mo 15, f'ITeLEE:TrZ ""':;ah:th Laihs only)
GOM0EE35309 | Smt, Munmun Das ; Mew Maring Lines, Bahind Income ARl o
1. . N 1 Bangadi | Rs. 43,500/ o and Twanky Filty
9.01.2022 | A% 214, BB. Sengupta Road, Behala Tax Building, Church Gate, . Five Lakhs | Thousand oniy)
5.0 Kotkata Wesl - 700034 Mumibai 400 030 Maharashira Indie Ordy )
Pen Branch, Mr. Mujawah Imran Imporiant Mote:
B0158230460 : oa 1 Meckl '
2| “ng.01.2014 |Hasanali, AL Rode, Post Kandale, Tal| o fe o | Rs. 1,068,071 | | |1 E-auction wil b conductod on “A5 1S WHERE 15", “AS 1S WHAT 15" and “WHATEVER THERE 15 BASIS"
- Pen, Dist. Raigad - 202107, and "WITHOUT RECOURSE BASIS™ frugh approved service provider Le. M's. Rohtvale Infolech Privale
- . Limiled
5 | B0400843382 | Panvel Branch, Mrs. Bharati Salve 1 Har with Rs. BB.461/- 21 b clariled that tis imttation purpors to invite prospective bidders and does not creata any kind of Binding
21.02.2022 | A% Post Dhapoll Farvel - 410206, Goda aibdigation on the part of the: Liquidator o the Compary in eflectuat the sale, Tha Liguidator resaras the right fo
cancelarmadify the process andor nol o accepl andbar disqually any inlemsied party ! polenlial inveshon | bidder
Date: 15.09.2023 For Bank Of Maharashira without assloring any reason and without any bl Ry,
Sdi- 3.The Complete E-Auction process documant conlaiming detalls of the Assets, onlire e-suction Bid Form,

(Saurabh Singh), Deputy Zonal Manager, Navi Mumbai Zone

FORM A
PUBLIC ANNOUNCEMENT

(Linctar Recpolanon 6 of i ok and Baakninicy Boand of hada
iraaadsricy .':'-el'.:-\.nll'.fu.l.'. Peociss or Corporale Pessoeis] -'-!'-".n_u.'.'..ﬂ.'.'-':rl.': 2018]

FOR THE ATTENTION OF THE CREDITORS OF

DDK INFRATECH PRIVATE LIMITED (CIN: U45400MH2011PTC21579T)

RELEVANT PARTICULARS

1. [Name of comorate dabtor |DDK Infratech Private Limited

2. | Date of incomporabon of componate OE04.2011
| ot .
i .‘:'J.I'|.|'I:|I'|['_f under wihich comamate oebbor ro-umbal
& incomporated / registansd
4, | Conporate identiy Mo/ Limited Lebiity | L4S4000H2011FTCH 5797

Kertificaton Mo, of corporate dabbor
. |Address of the regstersd office and
principal affice (f &) of comporats
| it
&, | Inschency commencerment date in
resment of comorale debior
-+ | Estirnated date of cegaine of insoherey
ressEulion process
g | Name ard regstration number of e
rsohency professional acting &8
_'r||,|:'i|r| ol N professional
G |Ackiress and eomal of the irerim
ressalution professional, fs regstened
with the Beand

2

[ First Fioor, TSP, Shreei MENE Geutam Buddha Marng,
Wiatac] West, Orlern Murnbai, Musribai City - AD0064,
| Malwarashra, hka
14.00.2023

[ 150 dans: Trom date of commencerment of resalution
pmcess which i 120320324,

.H.-'I"Iﬂ'd IRP: K, Pramodkormar Rarmesh Ladida
Registration Mumbes:

| EELPADIZAP-NO0ESS 201 8- 2005/ 148
Bddress: Dffice Mo, 1046, B - Wing, Sr No, BE,
Sukbniesrs, 156h Aughuest Chioek, Mangabksar Path,
Funa - 411011, Maharshira, Inda

.EITI;III Address: c=ladoap@amailocom
HAddress: (ffica o, 104, B - Wing, Sr No, 55,
Sukbniees. 15th August Chowk, Mangaksar Peth,
Pune - 411011, Mahareshira, Inda

| Emeall bek: ipladda ddkBgmai.com
2002023

[ Mo spplicable a5 per Infommation ewallable with |RF

101 Address and e-mail to be used for
comespondence with the imerim
resolution professional

11| Last dae for submision of caims
12 | Classas of creditons,  amy, undear
clause (b of sub-saction {B4) of section
21, ascansned by the imerrm resolution
| professional
13 Mames of Irsokvency Professkorak
dertitied to act a8 Authorssd
Represantative of creditons in & dess
[{TTwes names for each class)

[ Mot epplicable as per Infonrmation exailable with IRF

14 a) Redevant Fonrs and [ta)  wwebiink:
b Details of suthorized representatives | Rittps: e govin/home downloads
are avalabie at: Mot Applicabie

Motice is hereby given that the Matonal Company Law Tribunal has ordered ihe
commencement of a corporate insalvency resalution process of the DOK Infratech Private
Limited on 14092023,

The craditors of DDK Infratech Private Limited, are hereby called upon 1o submit their claims
with proof on or bafpre 29,04.2023 to tha Interim Resolution Professional at the addrass
mentionad agamst entry fo, 10,

The financial crediters shell submit Their claims with prood by electronie maans onk. Al ather
aredilars may submit the claims with proalin person, by post of by elecranic means,

A financial credior belonging to a class, a5 ksted against the entry No. 12, shall indicate s
choice of authorized representative from among the three insolvency professionals listed
against antry No.13 o act as authorized represantates of the class Financial Graditor m Farm
A,

Submission of falze ar misleading proafs of claim shall attract penalties.

Date: 15.09 2023 Pramiedkumar Ramesh Ladda
Bhadrapada Interim Resolution Professional
Krishna Paksha, Amavasya Reg. Mo,: IBEL/ IPA-D02/IP.NG0ESL /201 8-2019 /12148
2080 Nala, Vikrama Samvata

Place: Pune

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation G of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

M/S. KEVIN VENTURES LLP
RELEVANT PARTICULARS

Nama of Corporate Debtor M5, KEVIN VENTURES LLP

1
Z | Date of incomporation of Comparate Debbor | 07, 10,5015
3

Authority under which Corporate Debtor is | RoG, Mumbai
incorporated / regisbed

4. | Carporate |danfity Mo, / Limited Liability
Identificaton Me. of Corporate Debior

AAE-ET1G

5. |Addrass of the registered office: and 1864, Tunganashwar House, Tungarestwar Induslrial
principal office (if ary) of Carperate Debdar | Estale, Opp. Sarsswad Buiking, Safival Vasai-East
Thane, Maherashira-41208

G, | Inschiency commencenment date in

14082023 (DOrder received on 1500.2023)
respaed ol Corparate Debror

7. |Estimated date of clasure of insclvency | 12.03.2024

resalulion process

Mr. Rakesh Kumar Relan
Reg. No.: IBENPA-O0NP-PIZI0S2020-20211311%

B. [Hame and Registration number of fhe
nealvency professional acting as Interim
Resalulion Professional

0, | Address & amal af the inberim resolufion

B1TI, Ganga Satelite, Wanowarie, Mear Kedan
prodassianal, as regestanad wilh the boand

Petrol Pumg, Pune, Maharashira- 411040
E-mail; rakeshkreland@gmail .com

Mr. Rakesh Kumar Relan Cio Osnik Resolution Private
Limited, 908, Gth Fioor, O Mall, Metaj Subhash Place,
Pitampura, Meaw Dalhi- 110034

E-mail: cirp.kavinventurasigmail com

10| Addrass and e-mail 1o be used for
cofrespondence with the Infanm
Resclution Protessional

11| Lasidate for submission of cdams 28.09.2023

12.| Glasses of crediors. if any, under dause (b) | MA
of sub-secion (BA] of section 21, asterzined
bry 2 Inferim Resoludion Professiona

| Place: Mumbai

13.| Names of insohercy professionals ientified | MA
to actas authorsed -mmmmm Creians
| in & chaes | Ihree names for each class)
14| [a) Rebvand forms and
() Details of authorized representatives
| are available at:
Metice is heraby given that the Matonal Company Law Tribunal has ordered the commencement of a
corporaleinsabeency resalution process of Mis. Bevin Wentures LLP on 14,08, 2023
The creditars ol Mis, Kevin Yemtures LLP, ana heraby called upon 16 submil thar claims with prood on o
before 28.09.2023 to the insenim resolutian professicnal a1 the address mendianed against entry Mo, 10,
Thafinancial cradibars shall submil Seir claims with prood by alaclronic means anly, 8l other creditars may
submit the claims with procd in persan, by pastor by eheciranic means.
& fimancial craditor belonging %o a dass, as listed against tha anfry Mo, 12, shall indicate its choice of
authaniged representalhe from amang e e nsolvency professionals listed against eniry Mo, 13 o 3
&5 authorised representative of the clagss [specify class) in Fam CAL [MOT APPLICABLE]
Submission of false or misleading proofs of claim shall attract penalties. Sl

Mr. Rakesh Kumar Relan

Interm Resoltion Professional for W's. Kevn Ventures LLP

IBE| Ragistration No.: IBEIIFA-001P-PU2005E00-2021 193115
[Authorization for Assignment valid till 22,05.2024)

Communication Address: Osrk Resclution Private Limited, 908, Sth Floor,

{a) Wb Iink: hitpsSbbi,gow. infenhomea/downioads
(b W&

Date : 16.08. 2023

Dedaration and Underiaking Fomm, General Terms and Candtions of online auction sale am available a
kikani.liguidationfgmail com: kangayan.si@omail.com
4 The inlending bidders, pror b0 submilling their bid, should rdike Fear indepandan inguiries reganding e life ol
propemy, duses ol iocal 1axes, elecincity and waler chargss, mantenance charges, l‘a"lp'-i'!ﬂ rEpect the propsry at
fhair pwn axpenses and satishy themsehms, The properties menfioned above can ba inspecied by the prospecive
tidders & the Sle with pror appaindsen by contacting Mr. 3 Kan gayan: 967 T 554665
5.The inlending bidders are required fo depesil Eamesl Money Depcsil ([EMD) amount ether through
DOVHEFTIRTGS in the Account namely *fHIKAN INTERNATIONAL FRIVATE LMWTED (#a Ligivdation)®,
Current Account Mo, S10808010208085 (IFSC: CRIB0000285) with City Unlon Bank, Chitlapakkam Branch
in Chenrmai 600 084 or through DD draven an any Scheduled Bank in the name of “KAM INTERNATIONAL
PRIVATE LIMNTED (In Liquidadion) "o give a Bark Guararies [or the EMD &Amaunl a5 per Farmal dar Fomrad B
& given inine Complele E-Aucion prosegs dooament
o, The intencing bdder should submi the eddancs for EMD Depost and Request Letter for paricpaion inthe £-
Ayaction akang with Self afested copy of (1) Procf of isengfication (2} Gumam Addrass-Proof (3] PAN card (4) Valid
email ID {5) Landiine and Mobile Phone romber (6] Afidavil and Underlaking, 25 per Annexure 1 (7} Bid
Application Fom =3 per Anneeung || (B Dedarsien Dy Bidder, 28 per Armeeung |, e lomals of ?ese Annexuneg
can belaken from the Complets E-Aucion process documsn. Thess documents should reach the office of the
liquidator as per the tmelines menticned in the E-&uction process documend by E=mail and in hard copy,
#l the address given below. The Inferesied bidders will have 1o upload their KYC documents alomg with the
EMID submissicn detalls may send 1o kikanlliquidstienfigmailcom; kangayan.s@gmail.cem
i . The folloring documsnts ane required from Frospective Sidderatihn 14 days from the dabe of publ cabion of tha
sale noltica, i.8, upto 05t Ociober, 2023
a|Basic detaiks of the: Prospective Bidder viz,, Ownership Struchure and Compesiion of the: E-&ucion Spplicant !
Bidder, Praadal Idenlity, Currenl Address Praad, PAN cand, vald &-mai 1D, Landine and Mabile Phane number.
BlAuthanzaion 1o the Soralony (n case e Doider 5 8 &gl enlity of &y thind person is sppdinied as an
aufnorized represantatiie in any caze);
ciffidavit and undartaking for elighility under Saction 294 along with a list of relatives, Confidentiality
Undertaking and alher annexures as per the E-Auction Memerandum which can be had from
aikzri. hquidationgiigmal. com; kamgayan.s@gmailcom
&.The Mame of the Eligible Bidders will b= deniliad by the Ligquidetor o pafiopate in & awchon on the partal
wwwrighi2votedn; The e-aucion senvice provider (Right2Wiode Indotech Private Uimited) will proside Usar id and
persswnnd by el 1o eligible hidders
9 n case, 3 bid & placed in the 145! 5 minules ol the dasing Gme of the e=auctian, the clasing time willaulamatcaly
e esfiended for S minutes with unlimited extension. The biddarwho subenits the highess bid amount [nod below the
rasane price| on dosum of s-Auction prcass shall be decianad a5 the Suceessful Bidder and & communication o
T e fhect will e isgued throwoh eecinonic made which shall be subject 1o approil by the Liquadlor
10.The EMD af the Succssshil Bdder shall be relainsd lowards panl sale consideralion and The EMD al
unsuccEagiul bidders shall b refunded. The Liquidator can retsin the EMD of H2 bidder too. The EMD shall not
o any indernsl, The Liguidator will issue a Leer of Intent (LO) in the: Successful Bidder and fhe Sumaesshul
Bidder shall Fave 1o deposi the Balance amount [Sucessshil Bid Amount - EMD Amount) within 30 days from e
dataof Esuance of the LA by the Liquazabor
11.Defaullin de posit of e balance smount by the suceessful biddarstihin the tme imil &= mantionsd in the LOI
wauld ental forkebure of theenfie amount deposited [EMD + Ay Other Smount) by the Successd Bidder, Insuch
case, the Liguidstor woild hasve ight e invibe e H2 bidder o become succes st Bidder,
12.Thie Succesalul Bidder shall bear the applizable slamp duliestransfer change, fees elc. and all the slahiony !
mon-slatulony dues, 1awes, rales. assassmant changes, fees Blc. inmepact of tha property puton aucion
13 Af%er pymant of e entine sale considaration, e sake certificatelagresment will ba ssued in e name of fhe
successhul Bidder anky and will ot be ssued in anyalber name
14 The Liguidalor has dghl fo accep? or reec any or Al offens) or adourmipasiporeicance he Esfuctian or
withorea any property o portian thereal from the sucfion procesa &l any stage in corsuliston with fhe
Stakeholders Consukation Committes{ SCC). Howevar, the Linuidator mary provide reasons for the cancallation of
the said EAudion
15.The sake shall b= subjedd fo proviions of Irsohvency and bankrupley code, 2016 and reguiaions mada
areundar.
16.The liquidator reserses tha ight bodorfeit the EMD deposited by the qualified bidder, in cazse any qualified baider
wiha has subtimittesd fha EMD amcunt along with the relevant doecumeants o participeis in the E-Auction dated 11th
October, F0EL, howweer, fails o plaoe a bid al the resirae price an the dale of aucion al the e-auction platiam al
warw nightdvola in;
17.Theintereshed Biddens) shall be provded acoeess o the data room | "Dals Roam”) established and mainianad
oy e Company acing Seough the Liguidatorinordar o conduct a dua diiganca of the usiness and aparatians of
the Corrgearty, The inleréssled hidder |5) shall be prorided access 1o e information in the Dala Room unl the E
Auchaon Dafe. The access o, and usage ol the informaton inihe Lata Room by the inleresied tiddens) shall De in
aczamanca with the rules as may ba s forth by the Liguidatar from fime o fima
18 E- Auctian date & Tims: 11th October, 2023 frem 10,00 5m. ta 195 pm. (with undimited extansion of §
min.
5 Kangayan
Liquidatar of Kikani International Private Limited
IEBIRagn. Mo-IBEINPA-O0ZIP-NO0BEE2019-2012770)
Address: Plot No.B1, 3rd Street, Phase |, Dollars Colony,
Vengambakkam, Tambaram East Chennal 600 127 Tamil Hadu
Contact Mo.: 967 TH54665

Date: 17.08.2023
Place: Chennai

D Mal. Metajl Subhash Place, Pitampura, New Dehi-110034)

financialexp.epapr.in
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